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Petition(s) for Special Leave to Appeal (G vil) No.12059-12060/ 1999

(From the judgenent and order dated 25/06/1999 in MAT 1368/98
of The H GH COURT OF CALCUTTA)

ANI L RATAN SARKAR AND ORS. Petitioner (s)
VERSUS
STATE OF WEST BENGAL AND ORS. Respondent (s)

(Wth prayer for interimrelief and Ofice Report)
( For Final Disposal )

Date : 28/02/2001 This Petition was called on for hearing today.
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For Petitioner (s) M. A K Gnguli, Sr. Adv.
M. Rana Mikherjee, Adv.
Ms. Sumita Mikherjee, Adv.

For Respondent (s) M. V.R Reddy, Sr. Adv.
M. Tara Chandra Sharnm, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER
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